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It is submitted by Shri Ashok 

Mohanty that a short date may be fixed 

for arguing the matter. The prayer i 

a1loed. The matter is posted to 

6.3.1997 for laring positively. 

6.3.971 Adjourned to 9.4.1997. 

V lc~  , ~j 34~~_ __ 
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Later. 	 Learned lawyer for the petitioIer 

Mr. A.K.Jena submits that the petitio 

has become infructuous and he wants 

permission to withdraw the petition. 

The prayer is allowed and the petitlo 

is dismissed as withdrawn, 

Senior Standing Counsel 

Mr.Ashok Mohanity on behalf of the 

respondents is present. 
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